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Vehicle permission.

Dlcll.l 5,2021 i9trtr Clc t6 06 2021

1L

Dated, Guuiahat ihe )9 )r,nc,2023

To,

Sub

Ref:

Sir,

\,t/ith rofcrcncr. lo th. abo",c I a.r- o...t.d io :iorm you ihat your
praycr for official vehicle permission, at own cost .r, i, - rr .-tr-,rr.,.rtc.

You rs farthfu y,
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